117 Calling Attention [21 NOYV.
Regulations, 1974, under clause (5) of art1

cle 320 of the Constitution

II A copy each (in English and Hindt) |
of the following Notifications of the
Cabinet Secretartat (Department of Per-
soancl and Admunistiative Reforms) — !

(1) Notificatton GSR No 948,
dated the 231d August, 1974, publish-
ing a corrigendum to Government
Notification G SR No 660, dated the
29th June, 1974 \

(1i) Notification GSR, No 977,
dated the 29th August, 1974, publish
tng a coriigendum to Government
Notification GSR No 270 dated the t
16th March, 1974

Notifications of the Ministry of Communi-
cations (Posts and Telegraphs Board)

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS |
(SHRI FAGANNATH PAHADIA) Sir, 1
beg to lay on the Table, under sub section !
(5) of section 7 of the Indian Telegraphs !
Act, 1885, a copy each (in English and
Hind1) of the following Notifications of the
Munistry  of Communications (Post and
Telegraphs Board)

(1) Notificaion GSR No 1036
dated the Sth September, 1974 publish-
me the Indian Telegraph (Eighth Amend-
ment) Rules 1974

(1) Notification G SR No 1132 dated |
the 19th October, 1974 publishing the|
Indian  Telegtaph (Nimth Amendment/1
Rules 1974

Annual Report (1972-73) of the Coal Board, 1
Calcutta !
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Ministry of Finance (Department of Re-
venue and Insurance) Notification

THE DEPUTY MINISTER IN THE |
MINISTRY OF FINANCE (SHRIMATI

1974] to u matter of urgent

Public Importance
SUSHILA ROHAI1GI) Sir, I beg to lay
on the Table a cory (in Enghsh and Hindi)
of the M:unistry of Fmance (Department of
Revenue and Insurance) Notification No
152/74 CE, dated the 20th November, 1974,
providing for incentive excise rebate to
sugar factories which had gone nto pro
ducticn for the first time in 1971-72, to-

gether with an F>planatory Memorandum
thercon
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Note on WHO-L.C.M.R. Project on Gene-
tic Control of Mosquitoes

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A K M ISHAQUE).
ir, I beg to lay on the Table a copy of
the Note on WHO-ICMR Project on
Genetic Control of Mosquitoes

CALLING ATTI NTION TO A MAT1ER
OF URGENT }FUBLIC IMPOR1ANCE

Reported steep 1l in the price of cotton
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g
[Mr. Deputy Chairman mn the Chan |

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI V P
SINGH) Mr Deputy Charrman, Sir, some
Hon’ble Members have drawn Govein-
ment’s atlention to the reported decline
tmn prices of cotton i Pumjab Haryana,
Rarasthan, Gujat it and Maharashtra result-
tng 1n distress sales which have adversely
affected cotton growers and the labour en-
gaged n the teviile industry

=t A fag qaram

Government re keen to ensuie that
growers recelve tair prices for their cot-
ton and that the production of cotton con-



